TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

1.5 -27.Te.-31.-24012026-269557
CG-DL-E-24012026-269557

STTYTIT
EXTRAORDINARY
AT [I—ETs 3—3q-9Us (i)
PART II—Section 3—Sub-section (ii)

TR & THTIAT
PUBLISHED BY AUTHORITY

|, 289 TS fereetY, T, SHadr 20, 2026/47 30, 1947
No. 289 NEW DELHI, TUESDAY, JANUARY 20, 2026/PAUSHA 30, 1947

qEF TREEH i ST A
qfea=

T2 faeett, 20 STaT, 2026

FT.AT. 317(3).—Fa T TR, ST TSTHAN ATATHTH, 1956 (1956 FT 48) i &1 3 & @< (T) FT
TET ARRAT F AN T gU, HSH TRAgd T TSTHN AT, AR 93 &l ATSg==T TH.3T.
6053(2) f&dT® 29.12.2025 (TLTT ATAFLAAT), ST AT 6 TSI, TR, 90 |, @< 3, 30-g< () #
TR gs o, # = &1 T2 TqEHT & Aqa Metated qered w8,

AT
FToTH GRATET HT [AaCT [RETqaR &
EALEY e ATEg=T SrEH gerre Y srasaar §
. TenfarT T ST T [T
qeqr S A 7 fAar
[g=T T 7 ATH /4 T T 919
o AT, ATAF/HEA
1 EEEEL) 1 | 999
1 He TR TR
2 | wifewmam 2 | wifegmEm™

439 GI/2026 (1)




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

#T7

ATferat it
3 | grfert & gmoft 3
FToft
4 | frerf 4 | e
G
fRwraoft sisgeit
5 E 5 | i B
#¥ groft
FToft
6 i
T | &=t =l
FATIIL 2 | wEE R FATIIL 2 | wersEd
3 | "aTs weAT 3 | 9T F AT

[T. q. RW/NH12014/121/2024-MAH/Zone-1V]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
CORRIGENDUM

New Delhi, the 20th January, 2026

S.0. 317(E).—In exercise of powers conferred by clause(a) of section 3 of the National Highways Act,

1956 (48 of 1956), the Central Government, here by makes the following amendment in the notification of the
Government of India in the Ministry of Road Transport and Highways, S.O 6053 dated 29.12.2025 (Principal
Notification) published in the Gazette of India, Extraordinary,Part-II,Section 3 Sub-Section (ii)as per the schedule

given below.

SCHEDULE

Details of amendment required are as under

SL Matter in principal notification that requires amendment
No. Location Details of matter Matter to be amended as
Taluk/ Taluk/
Name of Village Name of Village
Mandal Mandal
1 Pachpadra 1 Pachpadra
2 | Bhandiyawas 2 Bhandiyawas
Serial No 1, 3 Maaliyon ki Dhani 3 Maaliyon ki Dhani
Column 6 & 7 Pachpadra 4 | Chiradani Pachpadra 4 Chiradani
Himtani Bhambhuo Himtani Bhambhuo
5 5
ki Dhani ki Dhani
6 Mandapura
Kalyanpur 1 Kudi Kalyanpur 1 Kudi
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2 Patau Khurd 2 Patau Khurd

3 Patau Kalan 3 Patau Kalan

[F. No. RW/NH12014/121/2024-MAH/Zone-1V]
SAIKH AMINKHAN, Director
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